
from time to time to plug the 
loopholes for generation of black- 
money. The provisions, relating to 
acquisition of under-valued immo-
vable properties under the Income- 
tax Act have recently been extended. 
Similarly, the law has been amended 
to unearth benami deposit accounts 
in Companies, banks and firms 
requiring them to repay deposits 
and interest over a certain amount 
through Account Payee Cheques/ 
drafts. Such proposals receive cons-
tant attention of the Government.

(d) There is no proposal before 
the Government to demonetise any 
or all currency notes.

(e) Does not arise.

(f) Same as in reply to para (c) 
above.

Visakhapatnam Steel Plant

4538. SHRI K. A. SWAMY : 
Will the Minister of STEEL AND 
MINES be pleased to state :

(a) whether the work connected 
with the Visakhapatnam Steel Plant 
is going as per schedule and the first 
phase will be in full production as 
originally scheduled by the end of 
1985; and

(b) if there is delay, as is widely 
reported, who is responsible for such 
delay and what action has been taken 
by Government to punish the con-
cerned officers and to ensure the first 
phase production positively by the 
end of 1985?

167 Written Answers

THE MINISTER OF COMMERCE 
AND STEEL AND MINES (SHRI 
PRANAB MUKHERJEE) : (a) Yes, 
Sir, -

(b) Docs not arise.
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